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BB wsovarssrnarsrnsosnsasnce

F) LO K ,( UMH’\J J” ., son/daughter/wife of ,'”?I/b” Wf)—)ﬂ” (mﬁ

| m and presently working as OFPICEQENPﬂNF
/ give herein below the datails of the assets (immovable, mavable, bank balance, etc.) of

myself, my spouse and dependants*:
A.

{Assets in joint name indicating the extent of foint ownership will ateo have to be
given)

Sr, Description SeF | Spouse mmm« Dependant-2 bwcum-:’]
Mo, % ) &mv(s.l_ | Rame | Fic Mame

(i) | Cash sy g)é’

(i1} | Deposits in s gl r;,’(
Banks, Financial

Institutions And
Non-Banking k\
Financial ,&
Companies @ P}’

) s, " : i s ' =

Debentures and ) | i
Shares in e, L i S i
companies

(iv} | Other financial :
institutions, f } i
NSS, Postal i i

Savings, LIC S o
Poficies, et

{v) | Motor Vehicles
(detalls of
make, etc,)

(V) | Jeweliery (give ] T
details of

‘weight and ——— —_—
value) ‘

{vl} | Other assets,

such as values
of claims / :
nterects i i

Note: Value of Bonds / shures / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the Case of non fisted
companies shoutd be given,

* Dependant here means @ person substantially dependent on the income of the

employee. @/M & i % :




[Note: Properties in joint cwnership indicating the extent of joint ownership whi

250 have to be indicated}
] ’ Br. ; i
|_Ne. :

BT Name

" Deseription | Sel | Spouse | Dependsnt-1 | Depandant-2
I

Name

oo

Frz. Name I

(i) ' Agricuttural Land i
- Location(s)

~ Survey number(s)
- Extent (Total
measyrament)
-Current market value |

|
|
|
)
|

(i) | Non-Agricultural Land
- Lacation(s)

- Survey number(s)

- Extent (Total

; measyrement)

~Current marker value l

(i) | Buitdings (Commercial |

: and residential) :

Location{s)

- Survey fdoor

number{s)

. ~ Extent (Totai
measurement)

- Current market

vaiue

(iv) | Houses / Apartments,

ete,

- Lacation{s)

- Survey fdoor

number(s)

- Extent (Totai :

measurement) i

g - Current market |
vajue :

(v) | Others (such as

s imterest in propeity)

(2)
institutions and government dues:-

[Note @ Please give separvate details for each item)

1 glve herein below the details of my fiabiliies / overdues to public financial

(ii) Loans from financial
ingtitutions

Sr. ( Description Reme & sddress of Bank / | Amount outstanding s
No. ¢ Finandal Instiutions{3) / | 0N oo 4
L PR B bt |
(&) 1) Loans from Banks & VM) : !

s - ppe800 /-

(lit) Government Dues:

! (@) dues to departments
; : dealing with government
' accommodation

(%) dues to depariments
dealing with supply of
water

|

(<} dues o departments
dealing with supply of
electricity

&

s

-




ra)'"&‘ma"&aa;‘ ot S e T G e
dealing with te ones f

4 !
() dues to depantments | ——__ =
dealing with government
i . transport (including
: mwﬁi_"*_m - . \
" J,' (f} Other dues, i any : =] =
I
() [ Income Tax inchoding '“"_‘*““'*'2}7:""_‘ e
surcharge [Also indicate j? ?
the assessment yYear upto | M P
; i flied. Give also Permanent é _;
[ Account Number (PAN Bl ~ 3 -
| (il) Weann Taﬁ;fﬁg—} e e T
indicate the assessment
| Y2ar upto which Weaith :

. Tax return fited. | } = ————— :
i (117} Sales Tax [Oniy i ! ' ]

I_case of proprietary

{ which Income Tax Returmn

business

GPF/CPF/PRAN No. - [ /1ol 453¢ 51‘.‘?2:7

Gender i E (M/F)

TR PR TR s

oo (i (A/B/C)
Caare " [ETsEmaRseRETARIA S ERE ]

(Full Name e.g. S.A'.S.—B-Ihar Administrative Sarvice,
8.5.8.- Blhar Secretariat Service e, )

Home Distrit ~ [MADHUBANT

Ih!mbgd%darethattheabovedetaﬂsammmmebestcfmy
knowledge and belief.

S STl
ALok IKUMAR THA

Name of Employee: L1757 IS VAT L

Designation:,, 0/'- FICE . MTEN,P ﬁW

om.-eé_f@/,,z‘é’B vepartment: ELHAR VEPHANSABHA PF N

Note; Please sign each page of the declaration. Asset dadar-at!on form
mustbeluMsizewhﬂalﬂlperwm:cmnpvtertwed(nnghﬂde)
in prescribed format.
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